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1 2 3 

9. Maharaabtra 12.94 

to. Manipur 0.43 

11. Meabalaya 2.50 

12. Nalaland 0.S3 

13. Orissa 2.00 

14. Punjab 4.99 

15. Rajasthan 1. 74 

16. Tamil Nadu 7.S 1 

11. Tripara 

18. Uttar Pradesh 12.67 

19. West Bengal 

TOTAL: 70.79 

Import of Woollen RAgs 

7158. SHRI MOOL CHAND DAGA : 
Will the Minister of COMMERCE be 
pleased to state: 

(a) the details of import of wooll em 
rags during the last three years show ing 
the amount and country wherefrom 
imported livin~ yearly figures; 

(b) whether it is a fact that there 
. have been instances when such imports 
had been mir.used and there were 
enquaries by Government, if so, the 
details thereof; 

(c) the safequards contenlplated to 
avoids misuse of import policy which 
has been liberaliaed recently; and 

(d) wbethor the import of old 
woollen prments used by public does 
not affect our national ~age and indi· 
lon01lS iDdust ry 1 

. THE MINtSTBll OF STATE OF 
THB MINJSTR Y OF SUPPLY AND 
TEXTILES (8HRI CHANDRASHBKHAR 
SINGH): (a) Import fiaurca are avai· 
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lable for the period upto December, 
1982. only. A statement sbowinl tho 
particulars of import of woollen rap 
durin. I 980- 81, 1981-82 and 1982.83 
upto December, 1982 is annexed. 

(bY Collector of Customs. Bombay, 
where maj0rity of import of ral' take 
p'ace_ has reported that several instances 
of abu~c of such import' have come to 
notice. Bombay Customs had somo 
time in middle of 19.84 carried out 
scri es of searches rcsultina in tho 
seizure of hUlc quantities or unmulU-
lated woollen rags which had been 
removld from purt premises unautho-
risedly. 

(c) Under the current Import-Export 
Policy: 

(i) import of woollen rap is per-
mitted in premutilatod fonD 
only; and 

(ii) Actual Users (Industrial) .IOGO 
are oliaib1e to import • 

(d) No, Sir, siJM;c only premGtnate' 
raaa can now be imported. 
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